
Date of 
receipt

Amount claimed Amount of 
claim
admitted

Nature of
claim

Whether 
related
party?

% voting share in 
CoC, if

applicable

W-001 SHAIK NURJAHAN - - - 6259 Unsecured NA NA NA NA NA NA 
W-002 MADIVADA VENKATA NAGA RAMYA MOUNIKA - - - 5364 Unsecured NA NA NA NA NA NA 
W-003 SHAIK SULTANA - - - 5812 Unsecured NA NA NA NA NA NA 
W-004 MUTHIKI GANGA - - - 6260 Unsecured NA NA NA NA NA NA 
W-005 PARIMI ANJALI - - - 8048 Unsecured NA NA NA NA NA NA 
W-006  NANNAPANENI BHAVANI - - - 4471 Unsecured NA NA NA NA NA NA 
W-007 SHAIK JANI BEGUM - - - 4471 Unsecured NA NA NA NA NA NA 
W-008 NADIGADDA SAIDABEE - - - 4918 Unsecured NA NA NA NA NA NA 
W-009 BHEEMANADAM MADHAVAI - - - 4471 Unsecured NA NA NA NA NA NA 
W-010 BHIMANADAM SIVAMMA - - - 3577 Unsecured NA NA NA NA NA NA 

53648

Amount of 
claim under 
verification

Amount of 
claim not 
admitted

Remarks, if any

Annexure – 5
Name of the corporate debtor: Sri Lakshmi Narasimha Spinning Mills (India) Private Limited; Date of commencement of CIRP: 8th June 2026; (Order Received on 19.06.2026),List of creditors as on: 10th July,  2026

List of operational creditors (Workmen)
(Amount in₹)

Sl.
No.

Name of authorised 
representative, if any

Name of work man Identification No. Details of claim received Details of claim admitted Amount of 
contingent claim

Amount of any 
mutual dues, 
that may be

set-off


